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Starred Question No. 175 on the 11th 
November, 1965 and state: 

(a) whether the lonquiry regarding 
the tax liability of Shri Biju Patnaik, 
ex-Chief Minister of Orissa, has since 
been completed; 

(b) if so, the result thereof; and 

(c) the action Government have 
taken in the matter? 

The MiDlster of State in t .... e Minis-
try of FIDaIUle (Shri B. R. IShagat): 
(a) Enquiries are still in progress. 

(b) and (c). Government propose 
to take such action as the result of the 
enquiries "equire and justify. 

National Defence Remittance Scheme 

·199. Shri D. D. Purl: 
Shrl Shiv Charan Gupta: 
Sbri Kaml SlnchJl: 

Will the Minister or I'll'aDce be 
pleased to state: 

(a) whether Gov~rnment are satis-
fied with the respon.., Of Indians 
.broad to Indin's National Defence 
Remittance Scheme; 

(b) if not, the steps taken to revive 
Interest in this scheme and to make 
more liberal provision; and 

(e) the amount .-pmitted by Indians 
abroad under this scheme 90 far? 

The MlDlster of FlDa"ce (Shrl 
Saehlndra Chaudburl): (al Y •• , Sir. 

(b) Does not arise. 

(c) Rs. 18.58 crares upto 22-2-1966. 

UDUorm Power Bates 

OlIGO. 8hrt M. L. Jallhay: Will the 
Minister of Irrlptloll _ad PoWV be 
pleased to state: 

(8) whether Government have 
taken any decision with "'lIard to the 
uniform rates for power for Industry 
aDd AlP'iculture Ihroulhout the 
COUDtry; 

(b) if so, the details thereof; and 

(c) when it is likely to be imple-
mented? 

The Minister of IrriraLlon and 
Power (Shri FakhruddiDAhmed): 
(a) No, Sir. However as it was felt 
that agricultural consumers through-
out the country should not be requir-
ed to pay more than 12 paiSe per unit, 
it has been decided to subsidise elec-
tricity rates for agricultural purposes 
above 12 Paise per unit to be shared 
50: 50 between the Centre and the 
State Governments concerned. 

(b) and (e). Do not arise. 

Sale proceed. of Coal eJ<ported to 
Pakistan 

·ZOl. Shrl Hlmatslnrka: 
Shrl Rameshwar Tantla: 

Will the Minister of Finance be 
pleased to stnte the steps taken or 
being taken to realise the sale pro-
ceeds of coal exported to Pakistan 
and frozen by the Pakistan authori-
ties during the recent period of 
hostilities? 

The MIDI,ler of "'in,,nce (Shri 
Sa(lhiDdra Chaudharll: Payments 
against exports of coni from India to 
Pakistan were to be made by the 
National Bank of Pakistan through 
its branch at Calcutta. This bank was 
lP'anted a moratoriUm in September 
1965 and its assets in India are not 
adequate to meet all its liabilities, in-
cluding payments to coal exporters 
against leiters of credit opened In their 
favour. The question of authorlalnl 
prorata payments as an interim mea-
sure, pending a final declalon regard-
Ing the future of this bank is under 
considerptjoD. 

Forelp AMlB&aDce from Abroad 

... 8hr1 MadJua LImaJe: Will the 
Minister of Ft.uee be pleased to 
atate: 

(a) whet""'r it I. n fact that the 
former Finance Minister had told the 




